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VERIFICATION

I, Sreekala S. , Chief Environmental Engineer, Kerala State Pollution
Control Board, Regional Office, Thiruvananthapuram, The 5 respondent, do
hereby verify on this the 12" day of December 2022, that all what is stated
above are true and correct to the best of my knowledge, information and

belief.

SREEKALA S.
Chief Environmental Engineer

Sreekala S.

Chief Environmental Engineer
KSPCB



BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL

SOUTH ZONE, CHENNAI

Original Application No.141 of 2021 (SZ)

Tribunal on its own motion SUO MOTU
based on the News Item in Kerala Kaumudi
Newspaper, web edition dt: 06.06.2021,
“A New Ray of Life for Pallikkalar”.

Vs.

The Principal Secretary to Government of Kerala,

Department of Environment,

Thiruvananthapuram

and Ors ...Respondents

Report filed by Chief Environmental Engineer, Kerala State Pollution
Control Board, Regional Office, Thiruvananthapuram on_behalf of
The Kerala State Pollution Control Board, in Original Application
No. 141/2021.

The report is filed in accordance with the order of the Hon’ble NGT dated
30/09/2022 in O.A.No.141/2021. The Board had submitted its report on 28/09/2022
with the finding that the Pallickal river is polluted mainly due to the presence of Total
coliforms and fecal coliforms and the local bodies shall take necessary action to treat
the sewage/sullage and also the municipal solid waste generation from their
jurisdiction.

The Hon’ble NGT vide order dated 30/09/2022 in the above O.A. has
suggested the Board to initiate appropriate action against the Panchayat for not

establishing STP’s and alsc not removing the encroachments.
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The major portion of the river flowing through Kollam and Pathanamthitta
districts and only 2 rivulets were identified in Alappuzha district. It was reported
from Kollam District Office that the major problem is encroachment and dumping of
solid waste and discharge of domestic effluent to the river. The survey and
investigation of the Pallickal river in the Pathanamthitta district revealed that there
are chances of discharge of sewage/sullage into the river due to the presence of Total

coliforms and fecal coliforms.

In accordance with the order, in O.A. No. 141/2022 Board initiated action

against the local bodies. The status is reported as follows.

1) It was reported from the District Office, Pathanamthitta, the sample analysis of
Pallickal river at 10 locations during the period 2021 August to November
showed the presence of coliforms which indicate the discharge of sewage into the
river. Directions were issued vide letter dated 02/11/2022 to the Adoor and
Ezhamkulam Panchayat from District Office to take action against the discharge
of sewage into the river. Vide letter dated 09/11/2022, Adoor Municipality
reported that there was sewage discharge into the river due to the leakage of
septic tanks from three houses located near the bank of the river and that houses
and their septic tanks were damaged during a natural calamity in 2021 and these
tanks are relocated and at present there is no discharge of sewage into the river.
Adoor Muncipality submitted Action Plan including “City sanitation action plan
for Toilets’ vide letter dated 07/12/2022. The letter and action plan received from
the Adoor Muncipality is submitted as Annexure 1. The letter received from

Ezhamkulam Panchayat is submitted as Annexure 2.
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2)

3)

It was reported from Kollam district that directions were given to
Karunagappally Municipality, Sooranad, Thazhava, Thodiyoor, Mynagappally,
Panmana, Thevalakkara and Poruvazhy Panchayts vide letter dated 08/11/2022 to
ensure that no sewage is discharged to Pallickal river from houses as well as
establishments. The action taken report from the local bodies is yet to be

received.

Directions were also issued to the Environmental Engineer, District Office,
Pathanamthitta, and Kollam to submit details of defaulting local bodies and
action taken against them and also to take action including imposing of
Environmental compensation to the local bodies for their non- compliance if
noticed. Copy of the direction is submitted as Annexure 3. Necessary follow up

action 1s being taken in this regard.

All that stated above are true to the best of my knowledge and belief.

Dated this the 12" day of December 2022. /)

SREEKALA S.

Chief Environmental Engineer

-

Chief Environmental Engineer

KSPCB

Solemnly affirmed and signed by the deponent who is known to me on this

the 12" day of December 2022.
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Translation of Annexure 1

H;-83/2021 Dated: 09/11/2022

From
Secretary
Adoor Muncipality
To
Environmental Engineer,
Kerala State Pollution Control Board,
District Office, Pathanamthitta

Sub: Adoor Muncipality-Health department- OA-141/2021 Pollution
of Pallickalar -reg

Ref: Your letter no PCB/PTA/TG/353/2021 dated 02/11/2022

Madam,

Due to the leak in the septic tank of 3 houses located on the bank of
Pallickalar, the toilet waste was being reached into Pallickalar which passes
through Adoor Muncipality. Due to a heavy cloud burst in 2011, strong water
currents were formed in Pallickalar which damaged the buildings / houses on the
banks of the river. The septic tank of these houses had been relocated during the
maintenance work of the buildings. Currently it is reported that no toilet wastes 18
causing river water pollution.

Yours Sincerely

Sd/-
Secretary

Adoor Muncipality
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SREEKALA S.

Chief Environmental Engineer
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Translation of Annexure 1

1a

Sd/-

Adoor Muncipality
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ADOOR MUNICIPALITY

Adoor is located in the south west end of the Pathanamthitta district and also in the
center of South Kerala. The rivers of Achenkovil and Kallada pass through Adoor, with
landlocked irrigating streams, To the west side of Adoor, Chengannur is located, to the
cast side Kottarakara is located, and to the south side Punalur is located and to the north
side Kayamkulam is located. Adoor is part of the Pathanamthitta District and is a major
town in Ceniral Travancore, Geographically il is situated between Thiravananthapuram
and Emakulum, Before the formation of the Pathanamthitta district in 1982, Adoor was
i the Kollam district. Nearly 90% of population resides in the suburb regions and only
10% resides in the urban area.
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CITY SOLID WASTE ACTION PLAN (CSWAP)
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ANNEX 2: CITY SOLID WASTE ACTION PLAN (CSWAP)
{As refevred in Chapier 2 and §)
ULB's City Profile: (demographic and waste generation details)

T rr————

1. [MNameofe uLE: ADOOR MUNICTPALITY
f 2: Mame of the Drigirict, Stabe LIT: PATHANANTI HTTA, KERAILA
3. | No, of Municipal Zones in ULB:  ——verme
4. | No. of wards in the ULB: 25 | pialmus
5. | Population & Households in the ULB 3 per 2011 Consus:
Population () Households(HH, )
19171 911

fr, | Population & Houscholds in the UL as POF CUTTENT SCeTario;

Population (P ) Houselwolds(HH )
I0T56 K1Hd

T Prajected Popalstion & Houschalds in the ULB @20246

Fopulation (F,) Hscholds(HH, )
31165 2428
8.
Institutionnl & Governunce Tramework
Yes/ Mo | If mo, action 1o be aken 1o
matify & tpmeline
n “:Elllnt-f_ﬂ;'_. -";';c"h-ﬂ_h;:-r ﬁmiti[ul SWM I.!]rll'uns
Framewark nitified? { confarming 1o S5Wh NO L0022
Fliles 20063 funish details)
State WM Strategy & Plam
(available YES ANNEXURE 1
{ 1ol mvailshle) |
b | Instiuipcoasl Robes nnd Responsibilitics YES
Armangement for |J.:¢u.l1ng with MSW R ATTACHED ANNEXURE 2
,,,,,,,, . L —
¢ | (rovemances Implementation of e-govemance
R formms - in LMLAs {availalile / nol YES
available) e =
g | 1T hased ICT baged monitoning of MSWM — ] T
CipviErmanse operations, services and complaim L] '“E:';“ n Ii'ﬂ[, '-j :i%ﬁ?,
redressal (furish details) i wl,-ﬁl:-l.- s s ik
= Aot
— .* _____ =
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PASWM Service Level Benchmaiks

adber
mplemeniaiia ol

14atore
|..||!._-||-.| T

||, [Houschold level coverage of SWM services 100% TE% 10407
f:!, Hificiency of collection of municipal solid 1% 48 5% 100%%
uiaste : e —
[, F:':ﬂ:':ﬂ of segregation ol municipal sobid woste  (100% B5% 100
. ixtend of municipal solid wasle recovered iﬂﬂ% 28% fEirn
5. |[Extend of scientific dispossl of municipal loo% ah 1% 1005
il wasie |
- ifficiency in redressal ofcustomer cormplaints  B0% P F'H:I"J'E-
7. F:l:nl af cosl recovery i 5WM services (1008 11.26% Fﬂ'.-ﬁ .
5. jltm.:iun.:;- in collection of SWh-rclated user ~ [D0% 1600 %
Eharges
- Notified User Fee for MEWM services YES | House Holds —Rs 60/Month
icde details) Shope — Rs 1004g

Current M5WM Management:

; P‘Er Capita generation in gms:
= 300 (Ax10°/P )

r o dloor waste collection:

1. urrent MSW total generation in TPD (A):
23 =
2. Total waste collected(TPD): 4.5 TPD
3. Mo, of wards & % of wards practicing source segregalion;
INo of wardy B of wisrds
24 'S
1. |No. of wards & % of wards practicing 100%s doo
MNo of wards o of wards
1 o
5. [Tatal quantity transported in TPD to:

Processing Plants SLF

4.5

ke

.13
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ﬁﬁhy collection pumlﬁ-"[rmﬁl'cr Exlm i0115 {1 5) (only if” IS is/ are existing
pplicable)

Waste stream MNumbier of TS Capacity of TS (in TI'D)
Wel wasle MA MNA
Dry Waste NA NA

fwasle sireams

1. [On basis of Waste Characterization, quantity of segregated waste generated (in TPD), of given

MSW Waste Stream Cruantity in TPD hoof MSW
el waste 711 1%
IL}:]' Waste 1.29 14%
ISuniiury Waste .09 1%
IDomestic Hazardous Waste 0.28 A%
UOther wastes (Drain Silt .46 5%
| & Inert

‘.—-Ik:-[] "-1'-I.|-'::=:'._‘" . 1.”.} n I ||!l| s -.'IF. "I-'F AL E
lotal C&D Waste penerated 0.92 10%

[expressed as % of A ot row
| above)

. [Total quantity of MSW currently processed (B) in TPD:- 4.5 TPD

. [Tolal design capacity® available of all types of processing plants in TPD: 571

heen wrilten aff’)
Mote: This capacily will be equal to or greater than (B)

™

* All existing, under construction, approved and delunct plants { defunct planis that have not

14, Up{.'ﬁl[ii!.ﬂl & Maintenance and Recovery of SWM [ees lssues

collections of SWM use fees and analyses for sustainability of Q&M

Prepare statement of previous 5 yvears O& M costs incurred in ULB for O&M and the

Operation & Maintenance and Recovery of SWM fees Issues For Last 5 Years:
Year chr.‘r_m_u.__ == : E:_pcndilu;'!.___ ; 7
2017 48000 485000728 A
2018 52000 | 498000 ,fh : -
2019 61000 '
2020 64004 ]
" 2021 75000

w oo o meT - wneiEl ot pg

: SREEKALA S,
Chiefl Environmenal Engineer




Assessment of requirement of processing plants/facilities:

Projected waste generation@2026 in TPD: 9,42

LFJ:? caplia gencration for caleulating waste peneration:
ILBs > 10 lakh population@ 550 gmsfeapita:
LBs 1 lakh -10

takh (both included) pupu]ﬂtinn(&.-_]-tﬁﬂgnﬁcap_uu:

LBs <[ fakh populationia 300gm/capita. -

— —
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SREEEKALA &.
Chiel Environmental Engineer
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Projected Waste generation 2026:

Wasle stream

Projected wasle

] ]| III-'“":r'l".l

Fraction in MSW
1 ive-can be:  gencration in
changed as per D
pelual in ULB)
B el Wiste 5 5% 7.25 7%
Ty Wastc 35% 12 14%
I]Jcmmsljc Hazardous waste  [Minor 038 4%
|§J1hc: Wasie{Drain Silt &  [10% T "
nert )
I'o SLF {not more than) 20%0 113 12%
Other components of MSW Management
Sanitary Landfill (SLF) (Filling CELL for 5 years only)
= 'Waste sent to SLF restricted to 20% of total Municipal 1.13
SLF capacity for 5 years duly adding extra volume for daily cover, top 2062
cover elc, ( as per Manual on MSWM) Tonnes/cum/day
i Estimated cost for proposed components as per GAP

Wsbe MMan T I L I||I:'|i'-||:'|-,'|'|l

Todal proposcd
requirement {Eap

Frtimated cost tanne
{pr machine tor

Privposcil
(TR HETEY

projected Gr2025) 0 MIRS:) (=a |
Wel wasle processing 6.05 2500000 15125000
[Dry waste processing .60 6000000 600000
kf-_'l'-tl'! WHELD processing
(8D waste collection 0.91 1100000 1012000
pounts) o . Ll
Famgsic Remedintion Ll 0 [}
Sanitary Landfill 0 i ]
Transfer Station NA NA NA
Mechameal Road Sweepers NA NA MNA
MR Ss) =
i r kL Il.. . i
e
> e
‘i. i | :?l _.."."..".":"
i | A
1)\ 1.11:;-"-"
N _
W o

e B ol o mee - wamasl o) e o
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Financing Planning of Fund Required for Addressing the GAPs (Rs. in Crore)

Woste management item Toal
Propose

d Cost

ACA
ndet
SN =1L

-

2.0

Stobe Crov LT

Fund

Othe
fundd I
Pl

(rPP

ol liers)

|, |[For wet waste processing 1.5125 0.75625 | 0499125 |0.25T125
2. [For Dry wiaiste processing 0.36 .18 01188 | 0.0612
i . :
P [E&D waste processing 0,1012 o i 0.1012
C&D waste collection poinls)
. anul;_hl_p_:ps_iir: Remediation 0 0 1 1] g _ID
5. }F::r Sanitary Landfill il 0 1 1] 0
5. Far Transfer Station NA
7. For Mechanical Road Sweepers MA _
r’:raml Total 1.9737 0.93625 | 0.617925 |0.419525
Items not required/applicable in the particulor ULB may be deleted
L ROLLY
# '.:_H.'; ; :_:.} ,
[Tl 3 i
(1| REGigw.
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wey b owde o W - awems A s aid)

SREEKALA S,

Lhiel Environmental ;IT:u_gin.;..-r



SO

o —

Module 1: MSW Processing GAP analysis & Action Plan
ML GAF Assessment for 100% processing of MSW at ULR level

Processimg Facility proposals Existing Plants . Status of Cunent OAF
Capacity (TPD)* Capacity- Deficit/  Projected

Surplus

Mixed Waste Processing Facility o new mixed
{continue (o be used for enther Wet NA NA aste plant
OR Dry Waste) — Data taken for il b
[Assossing capacities allowed
Composting Plants (for WET waste) 1.2 Deficit 0.4003
Bio-methanation Mants (for WET NIL NIL
waste) :
Matenal Recovery Facilities MREF-

for DRY waste) 1.58 Deficit 0.60

Standalone KDF Plants (for DRY
fwraste downstream of MRFs)(not par - - -
ol composting plants)

(W asle to Electricity (RDF based -
only for ULBs = 10 lakh)

Elllhmi (describe the nature of

lants, feed stock should be source .
egpregated waste)

& D waste collection points 4
0 Deficit BN

*{Dperational f/Under Constn, / In Tender Process, Non-Functional pood condition)
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MI1.2 ULB level Action Plan for achieving 100% scientific MSW Processing

Processing Facility proposals

ampasting Planis (for WET waste)

Mlant
LIS smung
[ Hate

31.12.2024

Proposed Plant  Estimated
Capacity (TPD) © Cost

I 5125000

Bio-methanation Plants (for WET waste)}

IMaterial Recovery Facilities MR F- (for
PR F wasre)

0.60 JOO0000 31.03.2024

Standalope ROF Plants (for DRY waste
iownstream of MREFs)(not part of
composiing planis)

aste to Electricity (RDF based — only for
ILBs = 10 lakh)

Others (desenibe the nature of plants
-feed stock should be source segregated
farasic)

TOTAL

1RT25000

(ther Praposals part of MSW

A0 waste collection points

0.92 1012000 31032024

Construction of SLF

Construction of TS, if required

| ULBs =5lakh and haulage of fully loaded
ehicles is = | 5Km

MOTALs

757 19737000

MI1.3 ULB commitment timelings for Certification under Garbage-free Cities Star Rating

1. |1-Star GFC Rating Certification

APPLIED FOR 3-STAR GFC RATING

=

[i-Star GFC Rating Certification

Applied on 25™ March 2022
(mandatory before 31.3.2026)

3. Pp-Star GFC Rating Certification

4, [7-Star GFC Rating Certification

These Certifications ape beyoiid!the =,
tnamlulury reguire _éifundur SEM 2.0,
JLBs are E‘I!E:]:Im%ﬂﬂ.’lm.ﬂg; these
certifications. i | Tl
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M4 State/ UT - Consolidated Finanecial Action Plan for MSW
P'rocessing: Financials in Rs. Crore

Y 202122 2 FY12022-23 (FY 2023-24° TOTAL
{equal to SBM 2.0 SWi

allecation, Progessing part

[Action Plan

LA ol

Mo, of ULBs All LILBs i the Statef UT
e oviered covered in AFs by 2023-24

* Detailed ULR-wixe, plant-wise Action Plan statement is (o be jurnished Action
\Plan approvaly fo be oblained by 31.3.2024 for all ULBs

ML.S State / UT ~ Consolidated Certification- cum-Implementation Action Plan
{only First time GFC Certifications to be considered)

Certification” Béfore © 7 FY HY FY o FY

SBM 2.0 M2 =22 22228 2023-24 02425 202526
Mo, of ULBs - I ALl ULBs (o be 1-5tar rated by
ated 1-Star 31,3.2023

tﬁu. of ULBs
ated 3-Star®
Mo, of ULBs
rith 100%

Porasic
processing

* All ULBs to become 3-Star GFC Rated before 31.3.2026
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Module 2: Legacy Waste Dumpsites Remediation Action Plan
M2.1 ULB' Dumpsite Remediation Plan (applicable only if ULB has an existing dumpsite(s))

Total quantity of existing legacy wasle in tonnes NIL

Land ovcupied by the dumpsite, Acres

ﬁ’rnpnsed method for remediation®

[Action plan for recoverable material

Indicative Uses/ Utilization of Sepregated Material

Land o be recovered, Acres {extent of land from which wasle is
pletely removed)

|£€n:‘:‘ uses of remediated dumpsite area
IF,stimatu:i Cost for Remediation

Most likely date for complete remediation ( not beyond 31.3.2023 for
JLB: < 10 lakhs and 31.3.2024 for ULBs = 10 lnkhs)

* 1o be compliant with extant NGT and Court orders

M 2.2 State/ UT-Consolidated Financial Action Plan for Dumpsite
Remediation: Financials in Rs. Crore

FY 2002122 FY- 2022230  DOTAL {égital to SBA 'I,_ (1 alloeaton for

dumpsite remcdiation for the State/ LT

LA ction Plan
Aot

Mo, of ULBs
covered

AL ULRs in the Stated TIT

Action Plan approvals (o be ebtained by 31,3 IEE_E for all ULBs=<10 Lakh and by 31,3.2023 for
all ULBs =10 lakh

* Detailed ULB-wise, dumpsite-wise Action Plan statement is to be Surnished

M2.3 State/ UT — Consolidated Dumpsite Remediation Implementation Action Plan

Bemediption  Before SBAL 200 By 3172022 By 31.3 2023 By 3132024 1O Al

! A
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Module3: C&D Waste Processing Action Plan (only for 154
non-complying (NCAP cities) and 5-lakh size ULBs)

M3.1 ULBs Gap Assessment for Processing of Construction and Demolition Waste
(Applicable for ULBs > 5 lakh population and/or 154 Non-attainment cities)

Estimated C&D Waste penerated @ 50gm/capita of MNA
otal Municipal Solid Waste in TPD

IAdd 25% extra for bulk C & D waste generalors,
lepositing with ULRB

Aadd 20046 over and above

Fotal C&L waste curmently pencrated in TPD

Flole Al =l

l::':-;:s:jng capacity of C&D waste processing plant

vailable in TPL
lF'l'upusud capacily in TPD for 2025

MA.2 State/ U'T - Consolidated Financial Action Plan for C&D Wasle
Processing: Financials in Rs. Crore

C&D Waste Processing FY 2021-22. TOTAL {équalto 5BM 2.0 allocation for Cal)

Wiashe Plands |

detion Plan Amount

Approvals o be ablained by 31.3.2022 for all the
[ULBs concerned in ong go, thus priontizing control
ol air pollution

Jetuiled Statement of ULB-,

ise C&D wagle processing
Hant proposals are 16 be
fummdshed

M3 State/ UT— Consolidated C&D Waste Processing Plants Implementation Action Flan

Setting up C&D Before! OQutside By 31.7.2022 By 3132023 TENT AL
Winsie LM 2.0

Processing
Planis

v, of ULEs

Al ULHa > Slakh + NCAF
LLBs in the Statef UT B
complete s plants h-}' ¥

\ [1].3.20023 iy
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Module 4: Mechanical Road Sweepers Action Plan (only lor 154

non-complying (NCAP) and S-lakh sizg UL Bs)

M4.1 Mechanical Road Sweepers (Applicable only for ULRs > = lakh population and/ar 154
Non-attainment cities) - Assessment for a LLB:

ngth of road to be swept daily (Only those roads which are 4-lenc or NA
1ore lanes)

clatled calculation of mechanical sweeping required in Lane-KMs

Proposed no. of Machines required 1o sweep the length

Mo, of Machines currently operating lexisting

I(.'un'unt requirement of machines {nos)

M4.2 Siate/ UT - Consolidated F inancial Actian Plan for Mechanical Road
Sweepers: Financials in Rs. Crore

FY.202]-22 TOTAL (cqual o SBM 2.0 allocation for Mechanical
Road Sweepers)

ction Plan Amount

Approvals to be obtained by 31.3.2022 for all the ULRs
Foncemed in one go, thus prioritizing control of air
pollution

failed Statenrent af
LLR-wise Mechamical Road
Sweepers propesals are to e
trnished

Md.3 State Government / UT Administration — Consolidated Mechanical Road Sweepers
Implementation Action Plan

Equipping ULHs Before/Outside By ALT.2022 By 3102003 I'OTAL
with Mech, Road alBM 2.0
SWECpErs
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STATE/ UT ANNUAL ROADMAP

State/ UT Annual Action Plans (Finaneial)

(1)

1
i
!
3

(Aggregate of action plans mentioned at M1.4, M2.2, M3.2 and M4.2 above)

sub-Aciion Plang;

hl.'TE'W F'm-cnmng

Champaite Remediation

& D Wasie Processing

echanical Road Sweepers

amanlative Action Plan
MOTAL

equal to SBM 2.0 allocation)

Mo of UILEs covered

LA UILEg in the Stale! UT &re 1o bo
covered in Action Plans by FY 2013-
24 lewvinp ndequade time for
1rr|.p|r:|‘n|nr|.1a1m|1

Before SBEAM
2.0

MIEWAM

camplinntes

iy AL A E0EE

Roadmap for Deliverables:

By 31320

By AL MRS Hy ARG

LY e | e

o, al ULIRs with -
[ooss MW L Adl LILHEg)
Processing
EUH‘Z"-';_[-'MIIMHE all ULHs . — i
mcdindion b ceanipd |
100% CED Wasee wll ULHz SRR TR | R RiE R
TOCEsting ancemed)
Mechanical Road all LMBs | T [ )
F.'m:i,'ping koomcermicd |
* Al LBy to became 3:250ar (FFC Rated before 30,1 20208 o o
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* | Al 1s)
e & wda o wwr - el & Al WG W
Pl il
/i £l

. SREERAT 2 o
Chiel Enyip,. ALA S,

el | LT [



Vi

HIE
Fr e
1. Roadmap for Garbage Free Clty (GFC) Star Rating Certifications:
Certilicntion Blore Iy Iy i3]
SEM 200 2132002

Ety
{1 o S ) B e T ek

By
B e ] e

b ] L R

182025

P of LILIAS with GFC 3-Stay

- Applicd for 3

rtilcation (mandatory wndes shar odl
BM 2,0% or lugher certification 15,031,203 All ULBs)
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ANNEXURE 1

(8.a -STATE POLICY ON SWM)
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ANNEXURE 2

(8b- Roles and Responsibilities dealing with MSWM)

ROLES AND RESPONSIBILITES

1. Municipal Secretary
SHE OR HE is the Head of the ULB and overall control of the municipality stafls.

Municipal secretary administrates all activities related to SWM, NGT ete,

2. Mumcipal Engineer
He or She is the Head of the Engineering section. Secretary delegate power to municipal
engineer to control the engineering section. He or she is in the charge of implementing

construction related SLWM projects in the municipality.

3. Health Supervisor
He or She is the Head of the Health section. Secretary delegate power to health supervisor

to control the Health section. He or she is in the charge of implementing health related
projects under the municipality. Apart from that they also supervise the daily activities of
all health staff including Health inspectors, JHIs, Harithakarma Sena etc.

4. Health Inspectors
Health Inspector (HI) supervises and controls the daily activities of Junior ‘Health

Inspectors (JHI). HI is also the in charge of keeping the mandatory registers and records
in Health section, such as

o
B Casual leave register of workers, JAr
[ *
[ i
s Allendances register, |I“rr | RiGig, i T
|-J. .\. Jrrlle I-:_..l
H 1 1 1 0 Y, .-II'-'1" ."-'l
1. Work distribution registers LN P
. NtV
4.  Stock registers S ANTHEE A
) : f}
3. lounist registers "'~;"|'1|"“'
6. Register related SREEKALA §,

Chiel Environmental Engineer

et b o o e - el s ol 0

<0
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7. NGT related registers
8. Register related to activities conducted based on govermment instruction,

9. Swachh Bharat Mission, Haritha mission Keralam ete.

HI inspects all public markets, public toilets regularly. HI also take necessary steps in
the petitions received in the Health Section based on the reports of the concemed Jr Health
Inspectors. HI also monitor the daily activities of Haritha Karma Sena (Green Task
Force).

5. JUNIOR Health inspectors

THI is in charge of municipal wards delegated by municipal secretary. JHI directly
monitors and control the daily activities of workers. Inspects the petition received in
municipality related to public nuisance & prepare notice to the concemed person based
on the municipal Act. JHI inspects the field work of sanitation workers. They involve
directly in the activities of HKS in all wards & conduets IEC activities to improve the
performance of the HKS. Along with that they conduct classes in Kudumbashree units,
schools, colleges, residential groups etc. to generate awareness among the public about
waste management, sanitation etc, JHI gathers primary data for the details to submit
before NGT, State Government ¢tc.

6. Sanitary workers
They are assigned with road sweeping, collection of waste, bush cutting etc. They are

also deployed in anti-niosquito activities such as spraying, fogging ete. Apart from these
duties they arc assigned for the burial of dead bodies,

1. Harithakarma Sena
They have been assigned to collect non-biodegradable waste for households and

institutions in the municipality.

e b e 6w - R A A &
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el Bnvironmen ) Engineer
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PERSONS DEALING WITH MSWM

MUNICIPAL SCRETARY
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ENGINEER
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SWACHH BHARAT MISSION

URBAN 2.0

. ULB ACTION PLANS

ADOOR MUNICIPALITY
KERALA
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CITY SANITATION ACTION PLAN (CSAP):
FOR TOILETS
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CITY SANITATION ACTION PLAN (CSAP): FOR TOILETS

To sustain Open Defecation Free status in all wards of the ULB

The main components are:

Construction of Individual Household Latrines (THHL)

il Construction of Public Toilet (PT) and Community Toilet (CT) seats

n.  Construction of urinals, along with retrofitting of insanitary toilets
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ANNEX 3A: CITY SANITATION ACTION PLAN (CSAP):
FOR TOILETS

fAs referred in Chopters 2 and 7]

Description

Name of the City, District, State

To be filled in by all ULBs

Particuolars

[detalled |:||.H.|.'|"|i!|1|.l'rﬂ

ADOOR MUNICTPALITY,

Hemarks

s B ot weT - ot f Al S

- PATHANAMTHITTA DISTRICT,
KERALA
1.hb Physical Aspects Municipal Azes in sq. km and Class of | 20.82 sq.km
Towm CLASS- 3 i
Number of Ward 7 1
Geographical description -Hilly Adoor 15 lecated in the south
arca, river, Environmental nel of the Pathanamthitta district an
FERMTITE K B biso in the center of South Kerala. Th
rivers of Achenkovil and Kallada pa
through  Adoor, with landlock
srrigating streams. To the north side of
Adoor, Chengannour is located, to the
a5t side Kottarakarn is located, to the
south sicle Punalur is located and to the
west side Kayambulam is locateds
Adoor is part of the Pathanamthi
[district and is a major lown i Ecntnﬂ
T'ravancore. Adoor is cne of th
biggest producers of coconut, bananas
tmd tapioca, Here mousambi is grown,
ncluding red coconuts and  red
bananas.
The soil in Adoor is good lor
bultivation and i from the minerals
siven by the rivers Achenkovil and
Ea]ladﬂ. A lot of aracknut palm trees
re grown here /f:j.'-'t P
....... = . AP LN
l.c klaps pap depicting ndmimdui[-'-'-l: __. 'ifi:"r" -,“,rﬂw- t 5
boundarbes, roads and ruilways, water ek LT L :
bodies, Imponant land- marks elc. (il ':!"J FACHED |||' :;_ #Hﬂﬁxulq* .I
== | nod available, to be prepared) = | L Ay
<y

gy

— Ji Hiu-r-'p;ﬁ.,, :
. g J a4 F h.
~ m”h*m!:;
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Topa-Shect fref: Survey of India, Scale- | . y
3 il‘nn{r-:ldtl avasluble, p ATTACHED
ER T e ey ] [LINLEL 15
Populatiog Census data - Latest census dats and 2011: 2917]
previous census data (population 2022 30784
projection for 20246, 2040 and 2055) 2026° 31365
2040 33623
2055: 36187
Shim population NIL Oy =
*  Population
*  Howcholds
| Density :
Mon slum populstion Population:
*  Population #011- 291731
#  Households 2022- I07EE
*  Density Household:
2011- 7911
022- B287
Dengity:
| 1401 per S8q. KM f
Floating population -
* Populstion per day (if availsble 1568
from
lourism department)
Decadal Population growth rate (in %) 4.5%

Land use classification in the city- ¢ land use pattern of the town
[Arca under residential, commercial, epends on its population, size,
Institutional, YpEm  Wreas,  slums  fanction and location, Major part of .-
(available { not available)] he land 15 ysed for cultivation,
nainly paddy ficlds and coconm : .
: 3 ; ANNE i1
trees. Nearly 33% land is residential NESLIRS
ea and over 4%land is covered with
ater bodies. The urban services
ave not been properly exploited in
L hisarea. L S
Detnils of Population snd projected 2011; 29171
growih 2022: 30786
2026: 31365
., 2040: 33623
. sl 2055 36187 |
b Mape Map depicting the e wbiig Tand ue - ¢ 2 }'*-.
i residential, commope -’Imli!minnnl, . ':;'._-. o VURE
shums, green o« étﬁ"#ﬂ__' -‘!IF-_mf [ i.:'- || ATTAGHED ANNEXURE 4
] (1 _ {nvailablc / not gvaii) le) Ut g, e T A
o e -
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Individunl Todlet

Nimber of Sanilary fodl ety
= Number of imsanitary toilety (single pit,

wied  comumumny  toilets  (if
pvailable, the some o be depieted)

450
iwin pit, inseniiary, dry, pour Mush)
= sepdic tank without sonkaway 1410
Community toilet +  Number of households dependent WIL
= Muornber and Location of wilet blocks
= Mumber of seats per Mock
+  FPuncuonal stanss
«  Seplic tank without gonk away
Public toiket and - - Number and Location of tailet & urinal | 9
uringls
blocks
s POnCHonAl sl All the toilets are Gnctional
*  Beptic tank without soak pit
Orpen dofecation *  Location of OD gpols NIL —=—
b | Operation and Notified rates of User charges (Rs) :
meAinE pance *  For communily totlets MIL
= Far public tailet PT Urieal- He 2
RS if Toilet — Ha 5
Responsible ngency for O& M [Ty in-house . IN HOUSE '
_smangement or autsotirced| ARRANGEMENT
Complaint redressal systeni Every (oihet watlin the ULE
fus  been  placed  with
feedback book, in whicl
iseis Al pemark  ghed
feedback wbhout the foilels
Apart Troos that LILE
provided & condact pumbser i
order o adddress any ki o
ssipes relaled with the publs
___ poilets
e Service Level Access bo lodlet (% coverage)
Benchmark { 100%,)
i I'-_T-upu—- Mup l.l.-:;ml:llrlg_lh:_l.i-:s;mmn of public
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5. o
a Regulatory W"l:H:IJ“.-I J'l.'ll.l.lnil;:lpl Slnlr'l.ll.ll:d.m B}'-IE' Laws natify Nat avidlabid 31,08 3022
Frumework lwri [T for senitation seevices, (deisils)
EI:.I'I:I.‘- Sanilation Strategy (available ! nel Avadlale
zvailable)
S.hb Ims=gitational Ral d R Lilities for deali ik
ne=gitutinna n-.mu:n tslfu:-u:- ilities for dealing wi e ki ANNEXURE 3
Arrangemeni _ sanifatian services.
(50 Govemancs siwd lmipleanentation af t-_guvrmm:t in ULBs {avmil- iabile
Reforms - able / not available) o

fi.n Human Hespares Details of the personnel engaged in
Devebapmeni p sanretion services along with roles Abtached AMMEXURE 7
and regponsibilities,
Catsourcing of stefT and services ;
LT i (available { not available) sk
E CA P ANALYSIS:
Ta Anglyze the projecied requirement of IHHL-BA2E fl
safitation infrastructures el ites ln PT-40
2026, URINALS- 35
b | Identifytheavailable [HHL- 8278
infrnstmucture in good condition PT- 200 .
URINALS- 18 :
I e
T.e Amalyee the gap in various aress nod IHHL- T50 seats Y
suftably club as part of & prajectDPR [HHL {insanitary to sanitary]- &850
- PT- 5 MNos
= THHLACT/FT U inels ( 20 Seats)
_— Urinals- 17
Y .-,"‘l,L Ll 4
-"fu"}" £l Aspirational Todlet- 3 seats
= NS L =
[g_: -E'.I'Slf p
Ly
=\ Iy &
i ; ?‘? : N i
; -.JI' |ﬁ‘l.a = '.?T"!"l'fr'q'l"'-l":' "
5 ‘_SHI‘,I-'.IC ALA S,
uef Environmuu it | neinces
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Taotnl fomdd
reguired

13354000

Funding requirement
I

Centrnl share State share

4547000 3017220

ULB share

STH97RO

Oihers (pl
specify)

= - 3
o - — -
e s T S A




Cost Estimate for Toilets- ADOOR ULB

Overall Cost for Tollets for the GAp identified

[ I'nlmtrl.rch.rrereunrmenh @5 per Quantity | Estimatod Cost
AL GAPanalysis Linit required | per wnlt In INR Amount in Rs
No
1 Number of IMHL No. of households 154 14000 131000
"2 | ConversknTrom Insanitary to o 15000 6750000 |
Sanitary :
[ Construction of pT Mo. ef seaty ! 150000 F000000
4 Lonstruction of C7 Mo, of seats 0
= Aspirational tofley No, of seats 3 250000 750000
6 Urinals No. of eafy 17 22000 544000
Tatal 13354000
Fund Requirement and Share Divisians
SL | Infrastructure | Quantity | Tara] | Central | state ULB share |
No | requirements as required | Amountin | share share
1 [N 150 2310000 _[800000 400050 | 33ps955
2 IHHL- Conversian 450 6750000 1800000 1200150 3749850
from Insanitary 1o
! Sanitary . ]
3 Construction of 20 3000000 150000 8590000 510000
PT '
4 Construction of | Q i W ey B s
—t el S T LY T — =t ey '
3 __ | Aspirationaitoiler |3 750000 | 375000 | 247500 [ 127500 |
e — = T 0 oo O e 17 20000 JS24B0 !
| lvotaL s 13354000 | 4547000 | 7220 | 5789
r_ __ Funding Requirement | |
Total fund required as per the Central share State share ULB share Others (please |
GAP analysis Sl T, specify) I
13354000 4 W__“a_u‘ i S789780 |
— s ol =
e, Vet
i ;:"5,'" Wirgy )
|:| A Bty | & !:l i
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ANNEXURE 1

ADOOR MUNICIPALITY MAP
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ANNEXURE 3

Land Use Information
SHNE USe Information
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ANNEXURE 4

LAND USE MmAP OF ADOOR MUNICIPALITY
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ANNEXURE 5

Detalls of public Toilets Location

s e

SLNO | Location GPS Co-ordinates Status {prnpi.ﬁﬂfwnrh Functional fnon-
: ongolng/completed) functional
s Hew private bus Completed Mon Functional
stand
2 Old private bus 9.15658, 76.7308 Completed Functional |
stand
3 KSRTC bus stand 9.,15312, 76.73286 Completed Functional
4 Parakkode public 9.14772, T6.7626 Completed Mon Functional
toflet
5 Yamuna fuel station, ‘ELIEIM-, 16.73598 Ll:mnp{utt:d Functional
Adoor
5 Prathish fuels, Adoor | 9.15067, 76.7340 Completed Functional i
7 Reliance pump 9].152?5,'?5,?425 Completed Functional
8 Hindustan 914913, 76.7556 Completed Functional
petroleum
9 Ramachandran fuels | 9.14739, 76.7626 Completed Functional
10 Gourllekshmi fuels, Completed Functional |
Parakkode
,-:?"'1'“ o I"I"'u_'et.' i
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ANNEXURE ¢

{Location map

of Public 1 oilets)
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ANNEXURE 7

(Roles and Responsibilities for Dealing with Sanitation Services)
ROLES AND RESPONSIBILITES

l. Municipal Secretary
SHE OR HE is the Head of the ULB and overall control of the municipality stafTs,

Municipal secretary administrates all activities related to SWM, NGT etc.,

2, Municipal Engineer
He or She is the Head of the Engineering section. Secretary delegate power to
munieipal engineer to control the engineering section. He or she is in the cha rge of

implementing construction related SLWM projects in the municipality.

3. Health Supervisor
He or She is the Head of the Health section. Secretary delegate power 1o health

supervisor 1o control the Health section. He or she is in the charge of implementing
health related projects under the municipality. Apart from that they also supervise
the daily activities of all health staff including Health inspectors, JHls, Harithakarma
Sena efc,

4. Health Inspectors .
Health Inspector (HI) supervises and controls the daily activities of Junior Health

Inspectors (JHI). HI is also the in charge of keeping the mandatory registers and
records in Health section, such as

1. Casual leave register of workers,

2 Attendances register,
3 Work distribution registers
1
. -;: ‘!1".
4. Siock registers . O
| e
5 Tourist registers il [ré_'? B Chigy, i
18 i
6 Register related | AN
we b ot o - v o ola f |
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# NGT related registers
8. Register related to activifjoc conducted based on povernment nstruction.
g, Swachh Bharat Mission, Haritha mission Keralam etc,

HI inspects all public markets, public toilets regularly. HI also take necessary
steps in the petitions received in the Health Section based on the reports of the
concemed Jr Health [nspectors, HI also monitor the daily activities of Haritha Karma
Sena (Green Task Force).

5. JUNIOR Health Inspeciors
THI is in charge of mumicipal wards delegated by municipal secretary. JHI direct]y

monitors and control the daj Iy activities of workers. Inspects the petition received in
municipality related to public nuisance & prepare notice to the concemed persan
based on the munici pal Act. JHI inspects the field work of sanitation workers, They
involve directly in the activities of HKS in all wards & conducts [EC activities to
umprove the performance of the HKS. Along with that they conduct classes in
Kudumbashree units, schools, colleges, residential groups ete. to generate AWareness
among the public about waste management, sanitation ete. JH] pathers primary data
for the details to submit before NGT, State Government ete,

6. Sanitary workers
They are assigned with road sweeping, collection of waste, bush cutting etc, They

are also deployed in anti-mosquito activities such as spraying, fogging ete. Apart
from these duties they are assigned for the burial of dead bodies.

7. Outsourced Agency siafls ’
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Infrastruactur

Estimated

e Population
requirement Unit Quantity | cost per ]:u be
g a5 Per GAP Required u":‘l‘: " covered
Analysis : —
Sewer plpe ST
network etttk -
Including g,
pump station P P 31395 000 313495
Storm water F};:Irn i
AR NEWOIK | it 31395 3000 31395

Tatal
Estimated cost
and share from

cenire and
state ol
Tatal Central
share
Total State
:.ham_ .
[Total Maximum funds can be availed for WM from Central Gov. 4
Total Taotal Estimated cost for Total amount
ulation amount can | UWM interventions in | available in
e be availed | INR for Class Il town INR
31395* 2000*
313%s | 5'::“ :";1"" 2000 05=
entral share | si3sso00
_ Funding Requirement for UVM
Total fund
required as Central Others (pl
h LILE 3
per GAP share Sate e $are specily)
analysls |/ 15 i
0297260 FI01ABGIN | 19898095.8) 102505342
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s

Infrastructur T = ) Total
| e Esllmnteld Population amount as
N | requirement Unit Quantity | cost pes Bt Amount in Th age per funding
Required | unit iy INR Share
o | sas Per GAP 1 = covered available in
| Analysis INR | _ .
i 'l:r_-nl:al and State share as per Table - Estimated e capita Costing and funding pattern in ?!@Er:_r_ ol
Machines for | : ' ' Central (S0 | 1000000
4 KELD Trucks i
3 lseptic tank e 1 2000000 2000000 |State 33 660000
desludging ! 31395 e (17 340000
_ |Central |50 1-BﬁﬂEb3D
A |STP cum F5TP E:LF;““?’" 339 | 11000000 37297260 |State |33 123080958
| 31395 ULB 117 | 63405342
Diversion Central |50 2500000
1&D systam Structure Stale |33 15.594];]6
(including { Pump : i -
Interception  |station in 1 #0000 AO00000
g |Structure, MLD in LB 117
Pump station | Numbers 31395 450000
and diversion  |Diversion Central {50 BODC000
retwork to Sower . 537 o
5TP) network in ! 4600000 16000000  (State 133 2o
K 31395 7 | 70000
Total
Estimated cost
and share from 60297 260,00
centre and
| _fstate | : 60297260
Total central |
share e I8 = 0148630
Total state == 0 Bl i
share 19898095 .8
Total ULE
| [share [10250534.2
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ANNEXURE 5

GAP Analysis - Used Water

Management
Infrastructure Estimated
Fi:: requirements as Per GAP Unit Eﬁ“;:?:fl cost per unit tﬁgﬁvﬂeﬂ d ﬁ:‘f;; ' Remarks
1 Analysis i~ | InINR
| State share completely —
SEWEr
1 |Sewer pipe network network - 31395 GOO0 10883 b5 298000
including pump station per capita
Dirain length
- per 31395 3000 20512 61536000
2 |Storm water drain nelwork  |capita

it Central and State share as per Table - Estimated per capita €

asting and funding pattern in ®age

3 Machun;s for septic tank 4 ELD Trucks 1 2,000,000 31395 2000000
desludging [im Nas. 1E
Capacity in
13895 37297260
4 |STP eum FSTP _ MLD (2 Nos) 3139 11,000,000 3139
Diversion
structure
/ Pump
5 31385 SO0
%D system (Including station In : S0 " iy
. Interception structure, pump |MLD in
slation and diversion Eﬁhﬂr_ﬁ =] i == ; i
network to 5TR) Diversion
LT 4 4,000,000 31395 16000000
nelwork in
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JUNIOR HEALTH INSPECTORS
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HI inspects all public markets, public toilets regularly. Hi also take necessary
steps in the petitions received in the Health Section based on the reports of the
concerned Jr Health Inspectors. HI also monitor the daily activities of Hartha Karma
Sena (Green Task Force).

43, JUNIOR Health mspectors

JHI is in charge of municipal wards delegated by municipal secretary. JHI
directly monitors and control the. daily activities of workers. Inspects the petition
received in municipality related to public nuisance & prepare notice to the concemed
person based on the mumicipal Act. JHI inspects the field work of ganitation workers.
They involve directly in the activities of HKS in all wards & conducts IEC activities to
improve the performance of the HKS. Along with that they conduct classes in
Kudumbashree umits, schools, colleges, residential groups etc. (o peneralc awarencss
among the public about waste management, sanitation ete. JHI gathers primary data for
the details to submit before NGT, State Government elc.

6. Samtary workers

They are assigned with road sweeping, collection of waste, bush cutting ete. They
are also deployed in anti-mosquito activities such as spraying, fopging etc. Apart from
these duties they are assigned for the burial of dead bodies.

7. Outsourced Agency stafls
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ANNEXURE 4

(Roles and Responsibilities for Dealing with Sanitation Services)
ROLES AND RESPON SIBILITES

. Municipal Secretary
SHE OR HE is the Head of the ULB and overal control of the municipality staffs.
Municipal secretary administrates all activities related 1o SWM, NGT etc,

2. Municipal Engineer
He or She is the Head of the Engineering section, Secretary delegate power 1o
municipal engineer to control the engineering section, He or she is in the charge of
impfumcnting construction related SLWM projects in the municipality,

3. Health Supervisor
He or She is the Head of the Health section, Secretary delegate power to health
supervisor 1o control the Health section. He or she is in the charge of implementing
health related projects under the municipality. Apart from that they also supervise the
daily activities of all health staff including Health nspectors, JHIs, Harithakarma Sena
elc,

4. Health Inspectors
Health Inspector (HI) supervises and controls the daily activities of Junior Healih
[nspectors (JHI). HI is also the in charge of keeping the middldatory registers and records
in Health section, such as o

i o
-4 | .l'rlll:f' oy
I Casual leave register of workers. .'.H’_:'_- (o

NGT related registers kel Enginee

Register related 1o activities conducted based on go vernment instruction,
Swachh Bharat Mission, Haritha mission Keralam ele,

= M

T . 2 i 5 Te
e o ot et - s o 9 i " Iuj"ﬂu- Gr.

2. Attendances register,

3. Work distribution registers

4. Stock registers Aprme \’&L
5. Tourist registers =

0. Register related 1o £ovl activities . SREERALA g
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9.
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ANNEXURE 3

LAND USE MAP OF ADOOR MUNICIPALITY
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ANNEXURE 1

ADOOR MUNICIPALITY MAP
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Hunding
requirement

Total Central share atite share LULB share Others

ol (pl
reqguired

specify)
60297260 30148630 19898095.8 10250534.2

Roadmap for achicving Mission outcomes
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Cities Water+
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nfrastructure/facilities in 2026 e =" :
Identify the avai lnble infrastructure in good 5TP0
candition Sewer
B Netwark-i — Al
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of project | project
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Sewermge 0185 100
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clliciency
of Sewerape i LI
Mefwork
Addedjianey of 1004
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Treatment
(Septage, Used
water)

Used water trestment (Including
culrnalmrnt]

Are the used waler reatment facility available

(yes/no)
If e No

*  Treatment technology and Capacity

(ML) i

*  Lurrent capacityutilization- tnder/over

(ML) ]

*  Quantity of used water treated (ML)

*  Luantity of septage co-trented (KLD) 0

* Reuse (treated used water, shadge, biogas) [

Information  along  with respective i}
quantity
Septage treatment
Are the sepinge treatmeni facility available
tyesNo) ~ If *yes’
*  Cantity of septage to be treaied (KL} No
*  dreatment technology and Capacily 0
{KLD}
. 'l'.'urrnnLuliil.iza:.iun-uudmfnun{i{!-m i
*  Reuse (trested ysed waber, sludpe, biogas) i)
Infarmation along  with respeciive ]
quantity
LI Ciperation nnd For existing seplage collection, conveynnee and .
Mﬂjﬂlli'l'l..'lll:l-'l.' Ireatsent fBﬂiJJt}' NA

= Responsible agency .

*  User charges for desludging, con veyance hia

and disposal per household {Rs) NA

* OdeM cost for the irestment facility (Hs)

* Cost recovery (%) NA -
Forexisting used water collection, conveyance =
and treatment facility NA

* Responsible agency N

* Houschold sandtation tarify Menthly A

{Rs) \A
*  Conscrvancy tx as part of property lux '
= Q&M cost for the CONVEVATCE il NA
treatment facility (Ko} -
| | Cost recovery (34) NA
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4.0 Hrief description of existing seange
| infrastrocture in the lwn

(i) TPs

(1) F5TPs

(k1) Existing sewers

(1w} Dirmina

(v} Number of cesspool tankers

(govi.fprivate)
_ Fuenling A PENCIES & l

=== = =

B R v :
5. Scwage - Estimated sewage genceation 2026- 3.39MLD
Cieneration f i ML Toe 20246, 2040,
2055) 2040- 3.63MLID
1055 1.90MLD
5l Collection METWORK COVERAGE
and . - Present population eovered i
Conveyanece with sewer- age network
= Present population wncoversd | 00
wilh sewerage netwaork
SEPTAGE NA
«  Status of scheduled destudging (by
VLB
i Licensed operator)
Dralnage
«  Mumber of drains with length & 0
minterial

of construction etc. {(width
more than 75 cm) carmying
sewnge intothe surface waler 0
body or open land

s Siatus of drains with or above 73
em 0
width (covereduncovered)
Mumber of outfall locations
along with estimated quantity of
sewnpe (dry weathery being
discharged into gurface walc
body or epen lusd

Cht fall location
= Mention the lecation of outfall e
points (river/ Natural ;-"'-{:.'E-';&-“Iﬁﬂ 4:"‘.;"*3_
drabi'surfnce waler body/ open Py - %, e:?;Jr-.x
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Pepulation

Slum populntion

Census data - Latest census dars and
previows census datn {(populntion
projection for 2026, 2040 and 2055)

]I’u]:rul.um ]Jmutl
for 2026; 31395
Population projection
for 2040: 33623

Population projection
for 2055: 36187

*  Population NII,
*  Hous thl.lll:h:
*  Density
Mon slum population
*  Populstion J9171
*  Householis 1911
*  [enisity 1422
Floating population
= Population per day (if available 1568
froum
lourism department)

Decadal ]'-‘l:tpu]alinu growth rate I{m %)

Land use :!assli'cahun in rhr. tuﬂ-'

'. WE L 1':I ';:r.'g:-i-l'i' : '- Lt
Thr.'. land use pattern of the '[-D'l.'l."n

jrattemn [Area under residential, commercial, Mepends on its population,  siee)
Institutional,  open areas,  slums lfinction and location Major part o
(avmilable / not avail- able}) the land is used for cultivation,
mainly paddy fields and coconuf
irees. Nearly 33% land is residentia
aren and over 4%land s covered witlj
water bodies.  The urban ¢ service:
flave not been properly exploited i
thig area
[Existing land use analysis is done by
conducting field survey and 15 shown
il the table below,
Lretails of Populntion and projected 2001 -2917] '
srowih PROJECTED
2022 - 7RG
_ 2026 - 31395 =5
Maps Map depicting the existing land use -

residential, commercial,

Institatigmn],

slums;  green.- v;:mlai-'bm land  eic
A

{available Fﬁ?{'ﬂw ilable)

ief'}
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ANNEX 3B: CITY SANITATION ACTION PL.AN (CSAP):
FOR USED WATER MANAGEMENT

(As referved in Chapters 2 and 7)

(To be filled in anly for Citles below | Lakh Population, as referred in Chapters 2 and 6)

i Dveser pilen Farticulurs

emnrks

Dhetable

Lication

Fhysscal
Aspecis

LA | |||I!|||||

r't'!‘.'.“

Nin;u: urlh{: City, [¥stnct, State

PAT FIANAMTF HTTA.
EERALA

Munioipal Area in ag. km and Class of

ey 20.82 sq.km

m&m&%-

Muamber of Wards 24

Mups

F'vem Achenkovil and Kallada. A lot of aracknut palm trees

Geographical description -Hilly ares, river, Environmental sensilive area elc

GEOGRAPHICAL DESCRIPTION
Adoor is located in the southern end of the
Pathanamthitta district and alse in the centre of South Kerala,
The rivers of Achenkovil and Kallada pass through Adoor,
with lnndlocked imgating streams, To the north side of
Adoor, Chengannur is located, to the east side Kottarakarn i
located, to the south side Punalur is located and 1o the west
side  Kayamkulam is located Adoor is part of the
Pathanamthitta  District and s a major town in Central
Travancore. Adoor is one of the biggest provhicers of
coconul, bananas and tapioca. Here mousambi i grown,
including red coconuts and red bananas. The soil in Adoor ig
good for cultivation and is from the minerals given by the

e grown here.

Map depicling  administrative
boundaries, roads and railways, water
bodics, Important landmarks cte. (if
not avatlable, to be prepared)

Topo-Sheet (rafl Suwrvey of Indin, Scale -
1 - 30000)

(if not readily available, _|.|;r.!! i1}

aer b mdy o wiex mﬂfmﬂ?ﬁq‘ﬁ.’l

i
== Lo il 1
- i} KALA S,
J il Brivin f :
_ RTTEE

ANNEXURE 1

faﬂthuan

—*:-'-'"—
} H.. ||'|“'|:" =

58




CITY SﬁNITATIGN ACTION PLAN (CSAP);
FOR USED WATER MANAGEMENT
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02-013 SAMPLE DATA

Py l-_....u".ﬂ..._ = ") —
3 ___.__1.. ) ...1|.|....u.. Tk, ! 5
E..rﬂ..l-fl.n. ==, T ......-.n._._.. |_.nuH._n..I|.H... :
Type of discharge {mention whether grey water,black water MIL
or bath grey and biack water)
Total Mo of occupants MA

Location details including GPS location

e ————

Type of discharge (mention whether grey water, black water
or both grey and black water)

NIL

Mumberof beds

Location detaits including GPS location

el Fay

mm_.

_.r#—.# 5.

Engineer

Type of discharge {mention whether grey water,black water oo
or both grey and black water)
No. Of studants NIL __.__._._lﬂ e
o 2, nu
. .a.-m.fJ...........-.. .__.._mu W
Accamodation facility available (Mo of students) BlA i "w. i
__. ". ....n._-q = |
“_.__ b CwaL OFFIL i m |
Location details including GPS location NA \ ..M..f m.“r ,_
e
Loty
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i 2 ! ....|........w_.“..r...|u_1..“.m..t”...r.m.”....ﬂ..%ﬁ....ﬁ i

.m_____u_m of nmn_._.uﬂn {mentian whether mﬂm ____._mﬂm.h.!mﬂ.”r ._.,___u_..!..

T el ] Rl LA

Location details including GPS location

T L T —

R R L

§ |FshmedtRveretablo ATk e
£k LA L s ! bt L L
o o ML L) - L

Type of market

or _.n_@._ﬂ,..h.mﬁ___q and black water)
No. Of person using the facility per day NIL
Location detajls including GPS locatian NIL

F
Type of discharge {mention whether grey water black water NIL
or both grey and black water)

Whether having oottupurs attached MA
No. Of parson visiting/day NA
NA

MNIL

Type of discharge (mention whether grey water, black water

ar L__n_._.._._...m,.._.!__q and black water) Hes
No. Of person using the facility/day MNA
Location details including GPS location NA % = i
= L —eN

e
2 - .._ W__
_ REQIONAL UFHCE | 3= |
_-ﬂEJ_.ﬂﬂ. \ ..... o |f

__..._........-... y

Location details m:_n_:_n,___ﬁrm_.._m location of disposal sites - H..&Mwwﬂn

_I gt o Rl _“"._L..u..u...

SREEKALA S
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a Intervention strategies 1o address the issues identified and quantified in above steps are proposed here
h. 3 stage intervention and remediation measures are proposed in this action plan. The poliutt

ng sources are categorized into 3 (small, medit | ....

and large) and priority vise remediation measures are proposed for each source. The proposed intervention/remediation strategies are as below.

51 No Proposed Intervention/remediation strategy Action by Timeline
1 Individual households/Colonies
a |Bringing down the grey water & black water discharge into LSGI First stage
river/streams to 75% of the current discharge
30/112021
b | Bringing down the grev water & black water discharge into LSGI Second stage
river/streams to 50% of the current discharge
15/12/2021
¢ |Bringing down the grey water & black water discharge into LSGI Third stage
river/streams to less that 25% of the cumrent discharge
3071272021
2 Apartment complexes, Hospitals/Health Care Establishments, Educational institutions, Commercial establis

Chief |

SREEKALA S,

Vinsrrorer-Engineer
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Installation of common STP and ETP to ensure that anly treated

wastcewater reaches the natural streams. SM.PCB.LSGI 30/03/2022
3 | Drain interception works- In case, black water is entering any LSGI
drains, storm drains etc., and connecting the lake or river or any
type of water bodies, appropriate action by intercepting the drains 30/03:2022
and diverting it to either the sewerage system or STP,
4 | Cleaning of storm water drains (small streams, creeks leading into the L3GI 30/03/2022
river) periodically.
5 | Procurement of sewer cleaning machines and equipment maintenance LSGI 30/03/2022
6 | Propagation of vegetative cover in watersheds will reduce river LSGI (Through MGNREGS)
pollution due to soil erosion and enhance percolation of rain water into 3000372023
the subsurface. In downstream stretches where the river is saline,
propagatios . pongroves are essential.
7 | Installation of CCTV cameras ard fencing at critical areas, In=zitanon LSGI
of night vision surveillance cameras at priority siles. 30/05/2022
8 | Continuous monitoring of river banks and pukblic piaces involving the L3]I
participation of school students may be considered to prevent waste 30/03/2022
dumping.
9 | Maintaining minicaum environmeatal flow of river by ensuring entry of LSGI T
w&ufﬂﬁ&ﬂﬁh#&ﬂﬂ%;ﬂuﬁﬁ&uﬁ:ﬁﬁianﬂng 302022
___"...n.u..._. F
10 | Awareness programme & capacity building SM.LSGI (= groiosALBITT] =

4 Awzreness for

residence association:

-
J

022
N

f
mmmh

. 7 4
3 zﬁ% 63

ERALA 5.
Chief Environmenie! Engineer
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The imtarvention strategies to prevent the pollution of river/streams from solid wastes are listed below-

Solid waste management

| Action point/Activity Action by Timeline
No
1 Biodegradable waste 30/03/72022

2. For decomposition of biodegradsble waste at its origin; SM,LSGI
pipe compostring compost, biogas plants shall be
implemented at 2ll residential units.

b. Rendering plant for poultry waste manapement

2 Non-Biodegradable waste management REF cildenosms

2 Door to door waste collection 300372022 =

b. Mini Material Collection Facility, Material Collection SM,LSGI ATk
Facility & Resource Recovery Facility have already
started functioning at many locations for the management 30/03/2022
of non-biodegradable waste, the same shall be widely
implemented to meet the waste gencration demand.

c. Implement Green Protocol effectively in local self m
governments. Prohibit littering of plastics in the ares. imsﬂwﬂfaﬂ.ﬂ._
1§mnsﬁﬁu§=rnaﬂnnu#nu&&ﬂ35n [nrudmrrilany o
provisions of Plastic Waste (Management and Handling)

i Rules, 2018,

d. Installation of plastic shredding units for managing the ety

. plastic waste generated and therehy prevent its entry into N4
water bodies || RECIONAL DFFICE _Mu___

loi
3 Construction of retaining wall with HDPE liner at existing waste SM.LSGI 2

ShNE VLS.
Lihiel Egvivnmenital Engineer
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Residential units

_:hn"m.n._.m..m.u

ih
EoSERE R = il
Sl

FY:2020-21

FY:2020-21

NIL NIL NIL
Commercial FY:2019-20 FY:2020-21 FY:2021-22
41 How many notices served for discharging establishments 2 Nos, 3 Nos, NIL
" | wastewater into public drains‘water bodies s R FY:2019-20 FY:2020-21 FY:2021-22
Institutional buidings NI NIL NIL
e FY:2019-20 FY:2020-21 FY:2021-22
NIL NIL NIL
G FY:2019-20 FY:2020-21 FY:2021-22
Residential units NIL WIL NIL
- . . A001-
No.of fics fiies Sk For __nmE.EHﬂE FY:2019-20 FY:2020-21 FY:2021-22
42 = ing o tats pablic establishments 2 Nos. 3 Nos. NIL
: m_mHE_E_. R utional buidi FY:2019-20 FY:2020-21 FY:2021-22
b s NIL NIL NIL
EY:2019-20 FY:2020-21 FY:2021-22
Ot NIL NIL NIL
S : FY:2019-20 FY-2020-21 FY:2021-22
Residential units NIL NI NIL
Commercial FY:2019-20 FY:2020-21 FY:2021-22
43 Amount collected as fine for discharging sstablishments 3260 15000 NIL
wastewater into public drains‘water bodies . : =
T into pub Institutional buidings FY:2019-20 FY:2020-21 ___FY2021-0
NIL NIL L
FY:2019-20 FY:2020-21 = -
DEE B L
TEITED Fyo0s031s 3021
Residential units .I_._._. ..__..._._.q I_._.m_ } 1_._._.@ .._
: _ Commercial FY:2019-20 FY2020202.\F | FY2@I-n
How many illegal drains dizcharging estahlishments NIL NIL W Jﬂuu».”n_,..uw.m.l
.J.......1|...... nI.PWH..... -
-3

fi
SREPKALAS,
Shitef Envirnnmental 1

d Engineer
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Mo. Of dumping sites within 50m from the river bank

MIL
Approx area of dump site KA
Location details Including GPS location NA

SREE RN
Chiel Envicont

S




Anne xure 2

:_1I{;m"_k-3 :
ha L'g'j- ""’i"'

Ezhamkulam Grama panchayat Office
Parakode P.0 691554, Phone :04734 240637

Pathanamilitta District
Ne.SCH241M32_ — . seewnyam
FROM,
spcretary
Tik,
Environmenial Enginees
KSPCE, Pathanamihitta -

T,
suh EzhamkuiamGramapanchayat-paliickal Biver Protection activities-Detalled Action plan subsmitting
L]

el letter Mo DOP-PTA 879270,/7022-G2 dtd 02.11 2022

your kind attention is invited to the reference ciled above Theargion of river pallickal 1s
from TrhamkulamGramapanchayat, i runs only 4 small gartion threugh it Lefrhoey At the samy
time It forms the geographical boundary ©f both  adoor  amunicipaily and
Giramapanchayal. thisGramapanchayat hawve takin many steps 1o endure 4 froe How of waler by
clearing water |ogs removing mud and cebris by decpriig actvities Sinte 1heR B eampliins
received regarding spailing eaters ExhamkudamGramapanehayal have esured pedodieal vt of the
haalth inspector over the whole area the workcem ol MGHRLGS nave miluded the deepening snd
cleaning actwities In thel respetlive oction plan for the year 2001-22 and the wirk i almost
comalets ErhamkrdamGramapanchayal | very eager 10 keag [he sives freie bt oy type of
hindrance T

Yenirs Faithfully

)
I:ﬁ/;‘
SREEKALA §. EE

Chiet Environmental Engineer



Annexure 2

PCB/ROYGEN/OA 141/2021 Dated: 02/12/2022
From Very Urgent

The Chief Environmental Engineer
To

The Environmental Engineecr
District Office,
Kollam/Pathanamthitta

Sub: O.A. 141/2021 - Pollution of Pallickal river—reg.

Ref: 1. Report filed before Hon’ble NGT on 28/09/2022(Copy emailed on
28/09/2022).
2 Order of the Hon'ble NGT in O.A. 141/2021 dated 30/09/2022.
3 This office letter of even no. dated 20/10/2022, 09/11/2022.

Madam,

Attention is invited to the subject matter. Vide ref. 3 you were
requested to submit the details regarding the defaniting local bodies
discharging sewage directly into the river and the action taken if any by
the local bodies in controlling/ stopping such activity.

You are requested to take immediale action against such local bodies
including imposing Environmental Compensation, if the local bodies have
not rtesponded/submitted action plan for preventing the discharge of
,'-'-E:W&gﬂl:tﬁ the Pallickal river. Environmental Compensation shall be
caleulated and submitted to Head Office for issuing notice in this regard,
Necessary action shall be taken and reported before 7/12/2022 for filing
report in O.A. 141/2021. Please treat this as mosl urgent.

Y ours faithfully

Chiel Environmenial Engineer
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